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Harish Chander ol Applicant
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Union of India ° s Respondents |

Present: Sh, Sant lal, adv. with $h. Pradip Kumar, adv. for
the applicant

Ms . Aparna Bhat, adv. w1th Sh. S.K. Arora, Head
Clerk of CPWD

The applicant has been working as wire man since

1981. When his case came up for regularisation, he under

went an eyé test. AccOrding to the applicant, there is ‘
nothing wrong with his vision and as such he ought to : |
have beenr egularised to the posit of wire man, ‘“”"4

‘ According to the respondents, even though the
medical reports are not fully clear with regaid to his
NEIZKXAR fitness, they have taken a decision that he is
nok £3¢.; , : o

Ru applieant has re]\hd upon reports fmm other
other hospitals indicating his fitness, but the respondetbs
submit that at the time when' he obtained these reports, he
had not placed the previous reports regarding his vision.

The pai‘ties are n0w,. égreed that the case of -the .
applicant be referred to Safdar;ang hospital, New Delhi |

for a: fresh assessment regardlng =3 h:Ls vision. The
oapital willL

certify whether the applicant is fit to hold the post '

= D
of wire man. :

e The applicant and the ges. will submit the various
érts to the Med

21 Suptds of_Safdarjang Hospit
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The parties have also agreed tat in case the

applicant is found fit, his services will be regularised

.'aswireman-asmvc&u«#\zdxu'da.f&f

| 43 The Medical Suptd. of ~Séfdarjang Hospital is ﬁ"
| requested tb give the report about the vision of'the :
applicant within a month gf receipt of the relevant |

<pépers andrthé examiﬁation of the applicant. g

In view of the above, the application filed by; |

the applicant is disposed of accordingly. P

W/ Copy of this order be sept-to Medical Suptd. :
AM@% ; Safdarjang Hospital fof 4c<v>mplianvce'. %
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